DTEM NO. 50 COURT NO. 4 SECTI ON XVI

SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).10379/2006
(From the judgenent and order dated 18/05/2006 in ACO No. 162/2005 & TN No.

336/ 2005 & CA No. 595/2005 & APOT No. 699/ 2005 of The H GH COURT OF
CALCUTTA)

ORI ENTAL COWVPANY LTD. Petitioner(s)
VERSUS
FORT W LLI AM | NDUSTRI ES LTD. & ANR Respondent (s)

(Wth prayer for interimrelief and office report )

WTH SLP(C) NO. 13044 of 2006
(Wth appln. for directions and with prayer for interimrelief and office report)

Date: 21/04/2008 This Petition was called on for hearing today.

CORAM :

HON BLE Dr. JUSTICE ARI JI T PASAYAT

HON BLE MR, JUSTI CE P. SATHASI VAM
For Petitioner(s) Pradi p Ghosh, Sr. Adv.
Sur endra Dube, Adv.
Rakesh Si nha, adv.
Soni a Dube, Adv.
Shubhra Sharma, Adv.
Goodwi I | | ndeevar, Adv.

SFFSSS

M. UULalit, Sr. Adv.
M. Prateek Jalan, Adv.
M. Siddharth Bhat nagar, Adv.
M. Shekhar Kumar, Adv.

For Respondent (s) M. Sanjoy Kr. Ghosh, Adv.
M. Avijit Bhattacharjee, Adv.

M. Deba Prasad Mikherjee, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

List the matters on 05.05. 2008.
(Shashi Sareen) (Vijay Aggarwal)
Court Master Court Master



